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Between:

L.ITRAL AbMINISTR“TIVE“TRIBUNAL HYLERABAD BENCH AT EYLERAIAL

O-T‘&-Noa 45/96 ™

Date of Order: 16““ 96

J.Venkateswarlu. o - )

.. Apﬁlicant

y : . . .
and )

1, The

Chief General Manager, Telecom,

A.P.Circle, Door Sanchar Bhavan,
Nampally, Station Road, Hyderabad..

2. The

Guntur, Guntur Dist.

.30 The

General Manage r (Telecom)

TelecomDist Engineer,

+" Prakasam Dist. Ongele, *

4, The

sub Divisional Officer, Telecem,

Ongole, Praksam Dist,

‘For the

Eor‘the

CORAM:

Respondents:

Applicant 3~ Mr. A.V.Rama Rao, Advocate

4 ~

Fespondents: Mr. V.Bhimanna,
- 2% ./Add.CGSC
' |

THE HON'BLE MR.JUSTICE V.UEELADRI RAO : VICE-CHAIRMAN
THE HON'BLE MR.RLRANGARAJAN : MEMBER(ADMN)
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DA.45/96
Judgement

i
{ As per Hon., Mr. R, Rangarajan, Member (Admn) )

Heard Sri A.Y, Rama Rao, learned counsel for the
applicant and Sri ¥. Bhimenna, learnad counselfor the
respondents.,

2, The applicant was engaged as Casual Mazdoor under

2-1-1994, 1t is stated for the applicant that the

that heo worked frqm Mareh, 1982 to October, 1985 for
8 period of 412 days under R-1 and from July, 91 to
October ,91 for 123 days and under $DO(Y), Chirala and

from Novamber. 91 to Juna. 92 far 162 rada undar SNNATT)
Markapur, It is also stated that he was again reengagad

- from 1-7-92 to 31-10-92 for 111 days under S0O0(T) Ongole.

He vas again reengaged from 1-11=1992 to 31=3-93 for 113
days under SDO(T) Ongole Prom 1-4-93 to 31-1-94 for 263

days under R-4. Thua in the periods mentioned above he

had worked for 1191 days in broken spells, Thareaftar

as stated earlier he wvas disengaged by oral order by R-4
from 1—4—1994. He was not reengaged after that date,

3. The present application is filed praying for a
declarsetion for reengagéng him and grant him tempoéary
status and regularise hie services in Group D poats

considering his past services,

.02.




To
l~ The

3

4, The applicant had udrkad for %ug;e considerable
period after his engagament initially in March, 1983,
'Hence he has gained considarable experience in the
Department and he will be a batter substitute if he is

to=be rsengaged if there i3 work in future in preference

+

_to Preshers from the open market. As he was engaged

£,
‘way back in January, 94 his absence over tuo years can-

not be condoned.

Se In the result, the following direction is given :

B IS, WSl W EEPTW W R —— e e — - = -

t freshers from the opcﬁ market if there is work in future
in the same unit from which he vas disengaged last. If

in pursuance of this order & he is going to be reengaged

o

? 6. The DA is ordered accordingly at the admission
stagg itself. No costs%ﬁ

- (R, Rangarajan) (v, Neeladri Rao)
{ Member (Rdmn.) Vice Chairman

pated : January 16, 96 %?wﬂﬂlg_ o E

D y 15, pore it ]
Dictatad in Opsn Court .. ... Registrar(J)FC‘

sk

Chief General Manager, Telecom,

A.P,Circle, Door Sanchar Bhavan, Nampally Statien aod,'Hyderabad.

2. The

4 .
General M Telec ' : '
anager (Telecom) Lol 08 Gy

Guntur, Guntur Dist.

3. The
4, The
5. One
6. One
7. One

8, One

\xé}A§$y§;}Uo,pvm

Telecom Dist.Engineer, Prakasam Dist. Ongele.
Sub Divisienal Officer, Telkcoem, Ongele, Prakasafp,Dhst.

-copy te M¢.A.V,Rama Rae,Advecate, CAT,Hyd.

cepy te Mr,V.Bhimanna, Addl,CGSC.CAT.Hyd.
cepy te Library, CAT.Hyd, '

spare copy.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAL BENCH AT HYLERABAD
|

THE HON'BLE MR.JUSTICE V.NEELADRI RAO
I - VICE CHAIRMAN

THE HON'BLE MR.R.RANGARAJAN & MLA)

Da‘te‘ds 1(0 —/ ~1996

. ORDERFIULGMENT |

M.A/R.A./C.A.NO.

in

1

T.A.No, o (w.p.No. ‘)

Admitted and Intefim directions

~ issued.

: !
Allowqd, '

- Disposed of with directions

Dismisped.

: 5.Qismi sed as withdrawn.
l"‘Dismi sed for default.
~jOrd red/R€jected.
. ﬁ'o;oxfrder as to costs.
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